
candidate should be matriculates with 
about ten years experience and below 
the age of 25 years;

(b) if so, whether Government 
Undertakings, such as this one, expect 
people below the age of 25 years to 
possess ten years experience; and

(c) if not, what steps are being taken 
by Government to put a stop to such 
public advertisements?

THE PRIME MINISTER, MINIS
TER OF ATOMIC ENERGY, MINIS
TER OF ELECTRONICS, MINISTER 
OF HOME AFFAIRS, MINISTER 
OF INFORMATION AND BROAD
CASTING AND MINISTER OF 
SPACE (SHRIMATI INDIRA 
GANDHI): (a) to (c). The age-limit 
prescribed for the post of Rubber-liner 
*B' is 35 years. In the press advertise
ment, however this was inadvertently 
indicated as 25 years. The Company 
has already taken steps to re-advertise 
the post specifying the correct age re
quirement.

Galdelines for measuring 
productivity

1402. SHRI CHANDRA SHEKHAR 
SINGH: Will the Minister of INDUS
TRIAL DEVELOPMENT AND 
SCIENCE AND TECHNOLOGY be 
pleased to state:

(a) whether guidelines tor measur
ing and/or determining productivity in 
industries have recently been evolved 
by the National Productivity Council 
and passed on to his Ministry and 
others;

(b) if so, the broad outlines thereof; 
and

(c) whether a copy of their guide
lines repoit would be laid on the 
Table?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE
LOPMENT (SHRI SIDDHESHWAR 
PRASAD) ; (a) The National Produc
tivity Council have not laid any guide
lines for measuring and/or determining 
productivity in industries but have 
evolved guidelines for sharing the 
gains of productivity.

(b) The broad guidelines evolved 
by the NPC are as follows:

(1) Sharing the gains of produc
tivity should be regarded more as a
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philosophy of Industrial Relations 
rather than a statistical technique or 
a mathematical formula of distribut
ing the gains.

(2) The task of increasing pro
ductivity is primarily a responsibility 
ot management. Management also 
has, the responsibility of motivating 
labour and seeking its cooperation in 
this task.

(3) Comparatively few enterprises 
have adequate incentive schemes. 
Therefore, wherever possible entcr- 
puse, should be encouraged to intro
duce cfFeciive incentives schemes for 
inci easing productivity and provid
ing for its measurement. Production 
norms and other related standards 
for purposes of such schemes need 
not be promulgated through an Act 
ot Parliament, bur should be arrived 
«il the enterprise level on the basis 
of scientific productivity techniques 
and finallv settled through mutual 
negotiations between management 
and workers’ representatives.

(4) The incentive schemes so 
adopted should be simple but com
posite and must have provision for 
training the employees and also 
motivating them to reduce waste.

(5) Such incentive schemes should 
!x* evolved with effective participa
tion oS employees and their repiesen- 
taii\es.

(6) Enterprises should be encourag
ed to introduce job evaluation system* 
for a proper categorization of their 
workers.

(7) Enterprises should be en
couraged to enter into productivity 
agreements with the workers. Such 
agreements should keep in view the 
interest of the consumer also.

(8) The gains of productivity as
a result of the application of incen
tive schemes, productivity agree
ments, waste reduction, etc. should
be equitably shared by management 
and labour through mutual agree
ments. In industries where the wage 
level is low, the employees should
be given a laTger share of these gains.

(9) To start with, schemes for 
sharing the gains of productivity 
should be introduced and tried in the 
organised manufacturing industries.
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(c) Copies of the report on “Guide
lines and Illustrative models on Sharing 
the gains of Productivity*’ are available 
in the Parliament Library.

High level enquiry into frequent 
break-down In Tarapur 

Atomic Plant

1403. SHRI E. V. VIKHE PAT1L: 
"Will the Minister of ATOMIC 
ENERGY be pleased to state:

(a) whether Government have consi
dered *t desirable to institute a high 
level enquiry to go into the mechanical 
efficiency of the Tarapore Atomic 
Energy Plant and the frequent break
downs it is suffering; and

(b) if so, when the Enquiry Com
mittee is likely to be set up?

THE PRIME MINISTER, MINIS
TER OF ATOMIC ENERGY, MINIS
TER OF ELECTRONICS, MINISTER 
OF HOME AFFAIRS, MINISTER 
OF INFORMATION AND BROAD
CASTING AND MINISTER OF 
SPACE (SHRIMATI INDIRA 
G A ND H I): (a) No. Sir.

(b) Does not arise.

Trunk Telephone Service 
at Rewa

1404. SHRI RANABAHADUR 
SINGH: Will the Minister of COM
MUNICATIONS be pleased to state:

(a) whether the Trunk Telephone 
Services at Rewa after 7.30 P.M. is 
causing great inconvenience to the 
people as also to the journalists;

(b) whether for hours together the 
trunk line is kept engaged purely from 
the Satoriym who conduct satta book
ing to Satna, Katni and other places 
mostly from the city post office, public 
telephone box and urgent calls from 
the journalists and people are detained; 
and

(c) if so, the reaction of Govern
ment in this regard?

THE MINISTER OF COMMUNI
CATIONS (SHRI H. N. BAHU- 
GUNA): (a) No specific complaint 
has been received from subscribers in 
this regard.

(b) No. Trunk calls are put through 
in order of priority and booking time 
irrespective of calling numbers and 
purpose for which calls axe made by 
subscribers.

(c) Question does not arise, 
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